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IN THE CENTRAL AOMNISTRATIVE TRBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./...No......,,.... 	 199 

..Appicant (s) 

Versus 

Respondent (s) 

Sr N 	ate 	 Order with Signature 

 

flEGJSTER 

.Restray 

Adjcuraed t• 12.e.1996 at the 
que 

	

	I mide em ke half èf Shri H.P.Rath. 

!'EM.R (DMIN 2TRAT lyE) 

}ard Shri H.P. Rath learrEd 

Counsel for the applicant and Shri Ashok 

Mohanty, leanEd S1 jot Standing Cinse1 

or the Respon1ents The plea in this case 

is to quash the disciplinary proceedings 

Annexure-j, These disciplinary proceedings 

were initiated on 26-11-1991. Annexure-2 

shs the sequexxe of tie of 	evideoce ck 

about the progress of b*e enquiry. The 

applicant (charged officer) was examined 

on 25-10-94, Thereafter the written brief 
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as filed by the p re se nti ng office r and the 

harged officer submitted his brief on 

19.5.95. Leard counsel sys that a copy 

of the enquiry repott has been served on thE 



Order with Signature 

applicant and it is ncw for the applicant to 

submit a reply to the enquiry xport. 

No of Date of 
Order 	Order 

ofldê ring the facts and circumstareS of 
	

' 

the case and after he aring counsel for the 

applicant as well as C ounse 1 for the Re Sp onie nt . 

it w culd be app rcprl)ate to dispOse of the 

O.i. by 9iving a suitable direction to 

Responient No.2, the disciplinary authority, 

(Supe rintenient of postal Stores,Depot, At/ 

P0, hub ane sw a r- 7,1) is t,, Khu rd a) • In view of the 

fact that the applicant is going to superannuate 

within a period of 18 mcnths, in the interest 

of justice, Responient N0.2 shLiLi def 

the disciplinary prcteedings by a*Dorder  within 

a period of two months from the date of receipt 

:of a copy of this order. The le arrEd counsel 

for the applicant has urdertaken that the 

applicant will file a reply to the enquiry 

!report within a period of one week from today. 

0. l. is disposed of. Order by DUSTI. 

Cy of this order be hanied 

over 	to the learned Senior Staxxting Cinse1 

Q;JxT\:a 

£ or the Respondents Mr • Mohan ty. 
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Member(?dmn.) 
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